BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

. 'AHMEDABAD BENCH
AHMEDABAD

 C.P. (LB) No. 130/7/NCLT/AHM/2017

Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL

Coram:
o . Hon ble Ms MANORAMA KUMARI MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2017 '

Narhe of the Company o Sq_nil Paramanand Kewalramani & Ors.
- - - Vs, .
- Medilux Laboratories Pvt Ltd.

“Section of the Companies Act: Section 7 of the Insolvenc _and Bankruptc
A f-COde

- S. NO NAME __(QAPITAL LETT ERS) DESIGNATION REPRESENTATION SIGNATURE
?TM 'raq},m,\ PCS

2. k’*‘V\a R. PG'B'UCb\ NVOCQJ-Q
1:“’ Qﬁun Q-%kd‘h

o ORDER

Leamed Advocate Ms Krina Parekh 1/b Leamed Advocate Mr. Arjun Sheth present
for Financial Creditor/ Petitioner. Learned ' ' '
Respondent

Objectlons filed.

For hearing before admission, list the mattér on 10.11.2017.

MAN ORAMA KUMARI - B RAVEEN DRA BABU
MEMBER JUDICIAL

MEMBER JUDICIAL

Dated ?this the 26th day of October, 2017.




